
General Insurance

SECTION VII - MONEY 

5. Damage to Safe:
 On payment of additional premium, it is hereby declared and agreed that the Policy stands extended
 to include damage to Safe caused by perpetrators while causing the loss. The Claim under this cover
 is payable only subject to Claim for Cash in Safe being payable and up to maximum of 5% of limits
 set forth for cash in Safe and within overall limits as mentioned in the Policy Schedule specifically in
 respect of Cash in Safe.  
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